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by the Lawrance office of
DESU, during the last 6 months.
About 270.0f them .are. pending for
more than 3 to 4 months apd About
'25d0nasueohcttlccomecumwere
given within 10 dm of tbe raeeipt
of tormal -application, -

- (®) The'_'ﬁme' factor l.nvolvcd is
mainly dependent upon the speed with
which & prospective consumer com-
pletes -the usual commercial . facdlities.
Moreover, in cases, where maing al-
ready exist, connections are given
speedly. ‘Bimilarly, in cases -where
service lines already exist iIn a
building, other conneetions are given
quickly, 1t takes some time fn giv-
ing connections in cases which  in-
volve road cuttings, landlord-tenant
dispute and delay tn completion of
installation test veports, -

(d) and (e). It has been reported
by DESU. that no spécific com-
plainty in this respect have come . to
their notice. D.ESU: have set up

their Vigilance Department to deal
with such cases.
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5889, SHRI SAMAR MUKHERJEE:
wmtbeNBﬂMotMRGYbepha--
sed tu :otade: .

{a) whether regular theft of medi-
cines from Badarpr Thermal Power:
Statio, (dispensary} NIYPLC. had

been reported by seme employeey of
BTPS,;

(b) if so, whether yny -enquiry has
been made into that matter;

(¢) it g0, the findings of the en-
quiry; and

{d)whemh,uawethuanm-

regarding
theft of medicines in BT.ES, Dispen-

sary in 1976.

(v m<wmm was  ‘made.

_and it wag held that the aliegations






